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currence of the MiniS'ter In the cases 
Il>.>ntlOned at S.Nos. (Ii), (iv) ot 
part (b) above. 

/.:l Ca.PI~come In Stales 
I ~(IOV I \'1 . !fbri Kisben Pattnayak: 
I ISbrl Madhu Limaye: 

Will the Minister ot PIlI'nnin.~ and 
Social Weltare be pleased to "t.'e: 

(a) whether Government hay,! cul-
lected OilY figures of the P .... r <.npita 
income in the Urban centres o~ Cal .. 
cutta. Bombay, Madras, Ban~aJor('>t 
Hyderabad, Kanpur Dnd Delhi and the 
poore .. t districts in Bihar, Ori""", 
U.P., Rajasthan and Andhra Pradesh; 
and 

(b) It not, whether GovemOlent 
propose to undertake such a study 
with a view to take effective re-
medial acaion for the purpose ~t re-
ducing the disparity? 

The MinISter of Pl&'IIJllnr lind Social 
Welfare (Sbrl Asoka Mebta): (a) No, 
Sir. 

(b) Government Is not currently 
proposing to conduct surveys intend· 
ed to throw up estimates of pel' CD· 
pita income for ind~idual cities or 
Individual districts. " 

N.G.Os of Kerala 

01649. Sbrl Mohammed KOYB: Will 
the Minister of FInaJl.e be pleased to 
state: 

(a) whether the Non-Gazetted 
Officer. of Kerala have inrorrr,eJ 
Government th.nt they wlU boycott 
the new pay scales announced by the 
Keraln Pay Commission: 

(b) the reaction or GO'/ernm~nt 

thereto; and 
(c) the efforts made by Government 

to .et~le the matter? 

The Minister 01 State In the MinI .. 
try of F,nanr~ (Shrl B Jl It"'{all: 
(a) Tht, Gove nmrnt of Kerll" h8V~ 
rpceived TC'solllficn to thi.! effect from 
lOme service associations 

(b) and (to). The State Gov~rnnlent 
have examined the demand. d the 
Non-Gazetted officers in lhe Ilehi ot 
the llvuliable resources Qnu have 
offered to sanction one Incr~mer.~ to 
all those Non-Gazetted office,s who 
get a benefit ot less than R •. 5 a 
month as a result of pay dxation and 
also to sanction one incremnt ~o all 
thD£c with nut less than 15 yCDrs ot 
service. 

L1berallsatlon for attracting I'orelm 
Investment 

"1650. Shrl Flrodla: Wl/l th~ Minis· 
ter of Finance be pleased to ",ale: 

(a) whether it is a fact that Gov-
ernment are currently engaged in dis· 
cussion with the World Bank and 
other industrial agencies on the que,· 
tion of introducing libcrplisntion for 
aottracting forei,n investment; and 

(b) if so, by what time a ded"l"n 
is likely to be taken? 

The Min Isler of FIMD.e (Sbrl 
SBcblndra Cbaudbnrl): (8) Go\"Crn' 
ment has been engaged in discussion 
with the World Bank for pro;.ct 
and non-project ald. In the cour.~ of 
such disc-unions l1b£"ralisation of con-
trol of essential ilnports has be<!n 
mentioned but not as part or any 
negotiation. Nor Is Iibernli\ation ot 
ilnports purpoeive to atlract foreign 
lnve.tment. 

(b) The question does not arise. 

Gold Seised at Pallm ALrport, Ne,.. 
Deihl 

01651. Dr. L. M. Slnrhvl: 
!lbrl Onkar La! Be"",a: 

Wi11 the Minl.or of Finance be 
pleased to .tate: 

(n) whelher it i. a foct th.t 11<1 
tol;)s or gold was "cized f:-om all 
In'Han Nationl} ot Pnlam ..-\irJltlTt <..n 
lhe 23rd April, 1006; 

(b) if so. tho clrcurn.ta.nc"," or 
seizure; 




